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MR. SPEAKER : Let the papers be
1aid on the Table first.

SHRIJ. H. PATEL : I had tabled a
calling attention notice. In view of the
fact that there is so much of tension ..

MR. SPEAKER : Let him not mention
itin the House,

SHRI J. H. PATEL : In Mysore...

MR, SPEAKER : He can ask me in
my Chamber. 1 am not going to allow such
remarks to be recorded. When it has not
been accepted and it is not on the agenda,
how can the hon. Member mention it
here 7 It will not be recorded,

SHRI J, H. PATEL : **

MR. SPEAKER : It is wvery unfair.
The hon. Member may see me in my
Chamber, and I shall explain to him the
position.

SHRIJ, H. PATEL : * *

MR. SPEAKER ! The hon.
may please sit down,

Member

SHRI K. LAKKAPPA (Tumkur) :
Since the Prime Minister is going to reply
to the debate on the President’'s Address,
will she give an assurance that she will
refer to the implementation of the Mahajan
Commission's recommendations 7

MR. SPEAKER : How does he know
that she is not going to refer toit 7
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MR. SPEAKER : Wheo [ am standing
and I am oa my legs, nothing from any
other Member will be recorded, The Prime
Minister is not replying to the debate juts
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now. There are so many other ilems earlier.
I am really surprised that hon. Members do
nol even care to see the Order Paper,

SHRI K, LAKKAPPA : Wil' the
Prime Minister give us an assurance that
she will refer to the implementation of the
Muhajan Commission’s report 7

MR. SPEAKER : Ihope she will.

Fu & ggar wigm § wifat &
W wEA g, WY A ¥ o § oA @
qUY F WU SAA g2 WY W1 O |
g wrEw fag & wg Ay wiw gH
YA arF A & | sO MT-AUT F wH
@ ¥ fag wrerwifeEd  sifadr
=rfge | g Fr 1§ Sra Fam g a3,
al |9 g% w3 @u Ag #I0 )

12.06 brs,
PAPERS LAID ON THE TABLE

Government Review and Annual Report
of Uragism Corporation of India

THE PRIME MINISTER, MINISTER
OF FINANCE, MINISTER OF ATOMIC
ENERGY AND MINISTER OF PLANN-
ING (SHRIMATI INDIRA GANDHI) :
Ibeg to lay on the Table a copy each,
of the following papers under sub-section
(1) of Section 619A of the Companies Act,
1956:--

(1) Review by the Government on the
working of the Uranium Corporation
of India Limited. Jaduguda, Bihar,
for the ycar 1968-69.

(2) Annual Report of the Uranium
Corporation of India Limited, Jadu-
guda, Bihar, for the year 1968-69
along with the Audited Accounts
and the comments of the Comptro-
ller and Auditor General thereon,
[Placed in Libiary, See No. L. T.
2689/70).

* * Not recorded.



